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(c) and (d) There are thirteen mul-
tipurpose projects (long term  measures) 
identified in the Master Plans prepared by 
the Brahmaputra Board. Detailed Project 
Reports for two multipurpose projects 
namely Pagladiya and Tipaimukh have 
been completed by the Board and 
technically cleared by this Ministry. Other  
projects are  under  investigation. 

For projects on Subansiri investigation at 
three alternate sites and preparation of 
Detailed Project Report are scheduled to be 
completed by the end of Tenth Five Year 
Plan. Implementation of Tipaimukh Project 
is held up in the absence of agreement 
amongst the concerned States of Manipur, 
Mizoram and Assam. 
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Flooding of North Bihar by Koshi Dam 

and Barrage of Bhuminagar 

*167. SHRI JAGDAMBI MANDAL: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether it is a fact that Koshi Dam 
and barrage of Bhuminagar having 56 slice 
gates when opened during the rainy season  
is flooded  about  all  round  the 
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agriculiu.al  land   and   villages  in   North 
Bihar area every year; 

(b) whether it is also a fact that shifting 
of sand due to silting in both the places 
have not been cleared for over many years 
resulting in raising the level of the beds at 
both these places; and 

(c) if so, what measures Government 
propose to take to save the agricultural 
land and villages in this area? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SOMPAL): (a) No storage dam exists on 
Kosi at Bhuminagar. The Kosi barrage at 
Bhuminagar is only a diversion structure 
and does not have any significant storage 
to cause flood due to the opening of its 
gtes. During the rainy season the gates of 
the barrage are kept open to allow the 
floods in Kosi to pass down without any 
damage to the works. 

(b) River Kosi carries heavy sediment 
load which is deposited in the down-stream 
reaches, including the barrage site. 
Removal and flushing of silt are carried out 
through controlled gate operation which is 
down every year by the Barrage 
authorities. 

(e) Both banks of Kosi below the Bar-
rage are embanked and provide protection 
to villages and agricultural land in the area. 
Necessary protection measures are carried 
out by Government of Bihar to safeguard 
these embankments as per 
recommendations of Kosi High Level 
Committee headed by Chairman, Ganga 
Flood Control Commission which inspects 
the embankment every year after monsoon. 

Check on Ecological Degradation 

*169. SHRI VIJAY J. DARDA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Expert Committee of 
ICAR on Crop productivity trends in green 
revolution in Punjab and Haryana have 
made some startling, revelation on 
ecological degradation with weeds, pests 

and disease  causing pathogens,  defying 
efforts to keep them under check; 

(b) if so, the details of important find-
ingsfobservations of the Committee 
alongwith the recommendations; 

i       (c) the details of action plan finalised     
to check ecological degradation; and 

(d) the details of remedial measures 
proposed during the current year and the 
Ninth Plan period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SOMPAL): (a) Yes, Sir. The Committee 
has made some obervations on ecological 
aspects. 

(b) The Committee made valuable ob-
servations and recommendations on change 
in land use and cropping patterns, over 
exploitation of under-ground water, 
lowering of water table, decreasing of soil 
organic carbon, depletion and imbalance of 
nutrients, emergence of new weed, 
diseased and pest problems, narrowing 
down of biodiversity etc., as detailed in 
statement (See below) 

(c) The concerned departmentsinstitu-
tions, including the Department of Ag-
riculture and cooperation, Ministry of 
Agriculture, Government of India; State 
Governments of Punjab and Haryana, 
Institutes of Indian Council of Agricultural 
Research and State Agricultural Uni-
versities of Punjab and Haryana have been 
provided with the reports for consideration 
and follows up action in their respective 
area domain of development and research. 

The Department of Agriculture and 
Cooperation, Ministry of Agriculture has 
constituted a Steering Committee for 
monitoring the implementation of recom-
mendations. This Committee has experts 
from the Department of Agriculture and 
Cooperation of the Government of India, 
Punjab and Haryana State Departments of 
Agriculture, Indian Council of Agricultural 
Research and Punjab and Haryana State 
Agricultural Universities, the Members 
have been asked for the comments on the 
conclusions and recommendations 


